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the 22nd State of India in 1975 and accor-
ding to the provisions of the Constitution of 
India and ibe Citizenship Act. they should 
have been conferred with this right long ago. 
The Sikkim State Legislative Assembly 
unanimously passed resolutions and urged 
upon the Central Goverment to consider this 
demand and confer citizenship rights to 
those bonafide persons who were residing in 
Sikkim for five years immediately preceding 
tbe commencement of the Constitution 
(Thirty-sixth Amendment) Act, t 975 i.e. 2l1th 
day of April, 1975. The Sikkim Government 
bas also made several representations to the 
Government of India in respect of this case. 

I -urge upon the Government to consider 
this matter and do tbe needful to confer the 
citizenship rights to thousands of bonafide 
persons residing in Sikkim according to law. 

12.35 lars. 

MOTION RE SEVENTH FIVE YEAR 
PLAN, 1985-90-(Cmfd). 

[E"gllsh] 

THE MINISTER OF STATE IN THE 
MINISTARY OF PLANNING (SHRI A.K. 
PANJA): 45 Members took part in the 
debate on the Seventh .Plan in this Lok 
Sabba. 

SHRI P. M. SA YEED (Lakshadweep): 
The Minister is replying. But what about 
the Members ? 

MR. DEPUTY SPEAKER: No, no. 
Yesterday we decided. 

SHRI P.M. SA YEED : I want to speak. 
I am not withdrawing. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIA~1ENTARY 

AFFAIRS (SHRI GHUL~M NABI AZAO) : 
There are 4S Members. it is very difficult. 

SHRt P. M. SAYBED : It is very dim-
~t. You cannot take away my risht •. 

MR. DEPUTY SPEAKER: 'If you 
want to get any clarification, you can ask 
the Minister. 

SHRI P. M. SA YEED: Who will give 
clarification on the Seventh Plan? I want 
ten minutes. For tbe past two days I have 
been waiting. No. I must get a chance. \ It 
is very bad. 

MR. DEPUTY SPEAKER The 
Minister can continue. 

SHRI A. K. PANJA: I can assure the 
hone Member that if he meets me with the 
points he has, certainly I will look into it 
because he did not get the time to speak. 
As I said, already 4S Members took part in 
the deliberations. 

SHRI GHULAM NABI AZAO: We 
have told in the evrning that jf we \Vant to 
sit, then we can continue. It was decided in 
the evening that tbey wilt sit very late. 
Before we adjourned, it was put before the 
House whether they would like to break or 
stay as the Minister will reply tomorrow. 
The House said nobody will speak tomorraw. 
Only there will be reply. 

SHRI P. M. SA YEED: That was not 
the correct position. The understanding was 
that the debate would be' continued today 
also and the Minister would reply at the 
end. 

SHRI GHULAM NABI AZAD: You 
can seek clarification after be has sp0ken. 

SHRI P. M. SA YEED : You do not 
want us to participate? 

SHRI GHULA M NABI· AZAD : 
Already 45 Members have participated. 

SHRI P. M. SA YEED : You had given 
an assurance that we could participate. 

SHRI OHULAM NABI AZAD: There 
are still 45 Members wanting to speak. It 
will take two days. 
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SHRI A. K. PANJA : Sir, 45 Members 
have already taken part in the debate. It 
had been very helpful and the criticisms 
made on the floor of the House have been 
well taken. The whole purpose, the object 
and the aims are to be looked into whenever 
any discussion takes place. I feel very sorry 
that on some other point-on a procedural 
point, I must say-the Opposition is not 
here •••••• 

MR. DEPUTY-SPEAKER: There are 
two or three Members sitting. 

SHRI P. KOLANDAIVELU (Gobichetti-
palayam): I am here; I am on the 
Opposition. 

SHRI A. K. PANJA: I did not mean 
the en$ire Opposition. Some of the hon. 
Members of the Opposition who spoke on 
this procedural point are not here. 

The main point is this. So far as the 
Seventh Plan is concerned, so far as the 
Indian Planning process is concerned, the 
whole approach is on the basis of a national 
consensus; a national consensus is taken, 
and it is not taken just suddenly or over-
night. In fact, in the beginning of the year 
1984, the exercise started, and it was on a 
wide basis so that as many persons as possi-
ble who are interested in giving their views 
on the planning process, people who can give 
us the benefit of their views expressed them-
selves. The entire vista was made wide 
open. It started with the proparation of an 
Approach Plan. While preparing the Appro-
ach Plan, the entire background of Sixth 
Plan was fully analysed, After the Approach 
Plan was prepared, it was discussed thread-
bare at the fuJI Planning Commission meeting. 
Then it was placed before the Cabinet. I 
do not know whether there is any country 
where, even after the-Cabinet approval, it is 
placed before the people and the Members of 
the House: for the purpose of discussion. 

After the Cabinet bad made the decision 
in mid·July, 1984, tbe consultative Committee 
which is formed from all Parties. also dis-
cussed this Approach Plan. The approach 
to tbe Seventh Plan was again discussed by 
the Consultative Committee. After the 
Consultative C~mmittee tneetina was held. 

• 

this was laid on the Tables of both Houses. 
of Parliament. In the Rajya Sabba it was 
discussed threadbare for two days, but in 
the Lok Sabha it was almost the last day and 
so, it was not discussed; but everybody bad 
the copy of the Approach Paper laid on the 
Table of tbe House. Then again the process 
continued. The Deputy Chairman had a 
talk across the table with each of the Chief 
Ministers and the Heads of the Unio" 
Territories. 

In the meantime, the Ap.proacb Paper 
-had been made known all over Indifi to all 
the concerned economists. Various comme-
nts, discussions and Seminars were there, and 
wherever points were available, they were 
all taken into consideration. 

This was again placed before tbe National 
Development Council. There was an excer-
cise before the National Development Counc.il 
in July, 1984. Again this year on 8th and 
9th November, the National Development 
Council met; it was fully attended; the Plan 
was discussed threadbare and the consensus 
was arrived on the entire Plan. Th~re were 
only two dissident VOices, tbose of the hone 
Chief Ministers of West Bengal and of 
Tripura - not on the goals or objectives but 
they raised certain doubts regarding the 
means to tbe and forg(tting their own theory 
that end jpstifies the means. The objective 
was not at all attacked by anyone. The 
Plan was adopted and a resolution Passed. 
Again~ another point is raised by one of tbe 
bon. Members that the Cpief Ministers and 
the members of the National Development 
Council had very little time to consider. 
These facts must be made clear. Often I 
find in the newspapers some members, not 
the members of this House, some quarters 
are ventilating this. 

In the 4th Plan the States and the Union 
Territories were given the draft and the time 
was fourteen days. The exact date was 6th 
of April it was sent and the meeting of the 
National Development Council started on the 
19th of April. In the 5th Plan the States 
and the Union Territories got twelve days. 
The exact date was, on 13th of September 
it was sent and the· meeting started on tbe 
24th of September. In the 6th Plan tbe 
States and the Union Territories got sixteen 
days. The exact date was on 29tb or 
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January it was sent and the meeting started 
on the 13th of February. In the case of 
Seventh Plan also, it was despatcbed 00 the 
15th and we ascertained tbat the Chief 
Minis\ers also received on tbat date and it 
was discussed on tbe 8tb and 9th of Novem-
ber, tbat is after 24 days. 

Therefore, it is not a fact tbat any 
previous procedure was broken and that so 
much veil was put up as if something 'secret' 
is going to happen. After discussion for 
ODe full year how long will go on talking" 
Action is required. When the document 
Jeceived some sanctity-opinions . were taken 
various people argued and debated - it bas 
been discussed. It there direct. so tbat it 
may not go out anywhere before it is 
discused in the high level committee of tbe 
·National Development Council. These are 
ontire facts. 

Therefore, the attack by some of the 
members that Chief Ministers got very little 
time is not correct and enough time was 
given for the purpose of discussi('n. In fact 
this point was very feebly raised bo one or 
two Chief Ministers, in the National 
Development Council; but it was not 
pressed much further. Therefure, the debate 
discussion, deliberation. culminated in this 
two volumes- of documents, which you must 
have seen, were the basis for these debates, 
etc. 

The second .point which was argued and 
almost all the members have said is about 
poverty. If we go by what is the amount 
spent, if we go by the percentage of 
Increase--certainly I can give the amount 
which was spent in the Sixth Plan and the 
amount which is going to be spent in tbe 7th 
Plan. But the point in issue is not on the 
moDeY figure alone. In the 6th Plan tbe 
outlay was Rs. 3640.60 crores. The total 
actual expenditure was RI. 388S.10 crores 
which exceeded the outlay.' In the 7th Plan 
it is almost doubled-RI. 7705.24 aores. 

If we go by saying that we have doubled 
it, that is not the approacb. MODeY is 
required. But the basic approach by which 
ladia is attacking poverty mUit be looked 

'.. ioto and I request tbe Hon. Members to 

appreciate tbis. We. bave not Jeft the poor 
peopJe at the mercy of tbe market. We 
bave not left tbem that whatever happens, 
the tbeory of percolation tbat s()me money 
is put at tbe top, it will percolate and &0 

.. down, win app)y. No. India is not 
appr~cbing poverty in that manner. India 
bas approached this witb direct assault 
direct attack on povetty and tbat is why w~ 
are not planning only for planning sake. 
We are making specific planning for the 
purpose of poverty alleviation from macro 
to micro planning so that tbe benefit goes 
down directly to the Common man. 

A t least I could not find in the economic 
bistory of any country attacking poverty 
by direct assault, that is taking positive plan 
and making specific outlay for the purpose 
of removal of poverty. After defining 
poverty in this manner as experts' have done 
and accepted throughout the world and after 
doing so, attacking poverty one bY-one and 
im.plementing the programme, the perfor-
manee is monitored. Therefore, the poor 
pt"ople are not left in the market at some-
body's mercy. It is a direct r;ssault on the 
poverty. Indirect assault is through various 
fiscal measures of which some of the 
opposition members took exception that they 
are not being handled properly or are 
being improperly rudely tackled.. When we 
find at one side .ores of rupees being kept 
o~t .of the eyes of the suffering teaming 
mdhons ; when aU of us debating about 
where are the resources; when we are 
debating on bow we are going to fund our 
Seventh Plan ; when these poor people havo 
cast duty on us to keep our eyes open- how 
c~uJd we sheet our eyes? Because some 
people are strong and have unlawful1y obtained 
riches at the cost of the country we cannot 
stop delivering goods to the common mao. 

It is stated that the income level in India 
is very poor. Let throuahout India each 
one of us disclose for one year honestly what 
is our income. If it done I ca., say that we 
can compete with one of the most developed 
country of tbe world to establisb what in tbe 
ave .... for capita income. Today we bave 
to 80 by a study of expenditure •• it is Dot 
possible to study tbe level of poverty CD tbe 
basis of income. 
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So far as poverty alleviation problem is 
concerned we have to realise tbat 'bere must 
be an ideology but tbe rea) world cannot 
depend on more ideological approach. The 
objective must be there. Our target is 25 
per ~nt. We have to go in for that. With 
that objective we have to s~e whetber these 
things have been properly done and also 
being done in the right manner. A. 
objection was made by the hon. Member 
that like a magician we are bringing theD 
proverty line down. I catt"gorically say that 
objection bas no basis, The hOD. Member 
mentioned about Dandekar and Rath. I 
want to know bave they put in tbe labour 
that the Planning Commis~ion has put in in 
defining poverty? No. What does the 
Dandekar and Rath study say? It merely 
says 2250 calories intake is required without 
teJJing what is relevant for tbe rural people 
and what is relevant for the urban people. 
It does not say what should be the proper 
consumption basket which would contain 
tbe appropriate caloric content. The 
planning Commission export-wire men 
taken from East, West, North and South-
bave applied tbeir mind and found out the 
norm which is valid throughout India. So 
for as calorific content is concerned for tbe 
rural areas it is 2400 calories and for tbe 
urban area" 2100 calories. This figure is 
never changed. Even the medical experts 
say that 2400 calories are necessary for a 
person in the rural area because he exports 
more. Taking into consideration the increase 
of population and also inflation we have to 
see what should be tbe money value for such 
in take, In tbe Sixth Plan for the rural 
areas it was Rs 76 to each 2400 calories 
in take and Rs. 88 for the urban areas for 
2100 t:laories. In the Seventh Plan we had 
to raise it and in respec~ of rural areas it 
became Rs. 107 and for urban areas it came 
to Rs. 122/-. That is exact price of 
consumption basket per head per month to 
cnsure mlDlmum Calorific in take for 
crossing poverty time. Therefore, Sir this 
cbarae of saying tbat we just puting the 
poverty line down is not correct. That is 
not correCt. Sir, tbe opposition knows tbgt 
we have taken measures for attacking 
poverty. Suppose it starts with the top. it 
starts with Delhi as tbe capital. then it goes 
to the peripheries and then it goes to the 
tural areas. We are proceodina very well 
because we can catch bold of tbe ft&urc. 
Transport aDd c:ommuoic&tioa availabUit)' 

is also tbere. These people' are also 
slightly nearer to calorific intake of poverty 
Jeve). Therefore, this is a definite assault 
through the poverty alleviation programme. 
The attack is at tbe base. Tbe attack is at 
the top and when it combines witb the 
attack from the base we shall succeed. We 
can certainly reach the figure of 25% by the 
end of tbe Seventh Five Year Plan. 

The next point which was argued on 
tbe Ooor of the House by one of the 
very senior hone Member was that 
the base line has been changed so that 
it is at 1985-86 prices and that is why we 
are makillg the plan as if something shrouded 
with mystery. No, it is wrong. The han. 
Member has not properly studied 1he Plan. 
This is my respectful. submission, Sir. The 
Plan the year preceding the Plan specifically 
indicates tbat tbe base year is 1984-85, wbich 
is the conventicnal and norma) base taken 
as for each plan. Therefore, it is the 1984. 
85 base and not the 1985-86 is taken. The 
jumping pad starts from there and that is the 
base line conventionally taken everywhere. 
Therefore tbat charge of '. very senior 
Member that the base line has been changed 
is not correct. 

Sir, the other point was argued by 
another very senior hon. Member. Prof. 
Ranga. We have taken a very conscious 
note of such thing. He stated here, 
yesterday, that education is a must and 
elementary and primary education shan have 
to be given. We cltnnot go on waiting for 
a very good structure beautifully decorated 
schools and other things. Those were his 
words and I submit that in our Plan ihis' 
approach has been taken because we aro 
determined tbat tbere must be a total 
eradication of illiteracy and unless that is 
done, as the experts are advising us we can-
not tak.e the population to a level where 
we want "health for all by 2000 A.D.'~ as 
declared by the W.H.O. It is the education 
it is the literacy percentage which is the 
main factor to be considered for controlling 
over-populatioD, ill-healtb, disease. These 
are affecting the growth of the nation. 
Therefore, our hone Prime Minister has said 
j))iteracy is the tnain factor and education 
which bas now been taken in the genus of 
buman resources for the total man-develop_ 
mcot as viaioood b, $bri Aurobiado. ia & 
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must. No. how is it to be developed" in 
mind. body, soul and materially. The total 
man-cievelopment, even though he is 
developing economically, should not be 
attached with only material gains. The 
thoughts of Indian philosophy are to be 
expressed through human resourCe- develop-
ment. Th! basic papers in education are 
now being debated and the educational policy 
is now being discussed and symposiums are 
being held. Some people are saying against 
and some are in the middle. But the point is 
conscious starting and that is the crux of our 
democratic approch. If that consciousness 
starts~ if the feeling 18 given, then the entire 
human resource development is bound to 
succeed and new manner of development not 
only material gain, not only factory or a 
bridge or a road or a school but the total 
development of a Man that was visioned 
and thought of by Shri Aurobindo will be a 
reality. Therefore, the point about the 
education as mentioned by Prof. Ranga, was 
taken care of and in that line we are 
proceeding. 

There is another point about the Eastern 
sector agricultural price·s. The hone Member 
sometimes make criticism for the sake of 
criticism, sometimes opposes because he is 
in the Opposition. The Green Revolution 
which is seen objectively in some parts of 
the country, the Green Revolution and the 
green colour of our produce seen in some 
parts of the country shall have to be taken 
to other parts. By that tbe regional 
imbalance would go and also the sal inity 

. which might come in certain sectors by too 
much exercise on the fertile land would also 
by avoided. Therefore attention on a 
a~riculturers now being diverted to the 
eastern sector. 

Hon. Members from Bihar as also from 
West Bengal have argued on this point. I 
would like to state that West Bengal, Bihar, 
Orissa and eastern sector of U. P. as also 
seven sister States including Assam are being 
given greater emphasis in the matter of agri-
culture. If we go into as to how much we 
b~ve put in the money on agriculture and 
bow much is tbe produce, we will find that 
the right emphasis is not there. Have we 
giyen the right type of implements required 
tor the purpose of producing foodarains to 

tb~ farmers? As you all know, we have 
done three very important things. At 
reasonable and preferential price water bas 
been made available, pesticides have been 
made available and the fertilizer hlis been' 
made available to the farmers. After the 
farmer has put in his hard toil and labour, 
has he got the market for his produce? Yes' 

. •• •• II 
a .guarantee IS glVen, prIce IS fixed and the 
Government keeps its eyeat open to the 
various criticisms and suggestions made by 
the hone Members here and outside. If it is 
brought to the notice of the Government that 
the jute growers are suffering for example in 
West Bengal, we do take corrective action. 
We have fixed the support price. Thus, an 
alertness is kept. The green revolution which 
are found in some parts of India only have 
to be taken to all parts of the country •. In 
some southern States as also the eastern 
sector, we have to tackle the problem in a 
suitable mannff. Many times questions are 
also asked in this House in this regard and 
we have given tbe required information. We 
are tackling poverty by anti-poverty pro-
grammes and greater emphasis is being laid 
in certain specific areas where it is needed. 
Let us take for example the hill areas. 
Within these areas, again a division is made 
so that the benefit is given to the right areas 
and deserving pepole. 

The whole Qbj cct of the Plan is to 
increase the value of consumption basket of 
the common man. We are always guided 
by tbe advice of this House, but we have to 
work within the financial constraints. We 
were able to achieve our objectives to a large 
extent within the financial constraints during 
the 6th Plan. What are the 'gadgets which 
protected us during the 6th Plan and enabled 
us to bear the onslaught of the second price 
hike in energy? What are the gadgets that 
saved us and what is the elbow room? 
During the 6th Plan, there were huge 
droughts affecting large parts of India twice, 
but still we were able to maintain our growth 
ra tea During this period, while there was 
international recession throughout, but Indian 
monetary system resisted that shock. What 
is that shock absorber? The shock absorber 
was- that the planners put the right emphasis 
at tho riaht place. . 
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It was mentioned by the hon. Member 
that 5.2 per cent growth in India was 
no'hing. Hon. Members cited some book 
of the World Bank and did not cite others. 
'Very well; what is the growth rate in United 
State~, '1 It was around two per cent. When 
people visit that country and come back, 
they say that they have improved a lot. But 
as I said, their growth rate during this period 
was only two per cect. Then, what about 
United Kingdom '1 It is arround one 
percent. 

SHRI BASUDEV ACHARIA (Bankura): 
You are talking about capitalist countries. 

SHRI A. K. PANJA : I am not making 
any distinction between capitalist and 
socialist countries. If the hon. member 
invites me and asks me to try to make a 
distinction, I shaH give the figures. For 
USSR, it is 2.6 per cent to 3.5 per cent 
during this exact period. I did not intend 
to give thefe figures but they invited me 
and so I gave it. I am not saying that we 
have done very well. No. But, compared 
to the yardstick, compared to the three major 
shocks received all -over the world, India has 
done well and this point bas to be accepted. 

DR. DATTA SAMANT (Bombay 
South Central): Japan's growth rate was 
11 per cent, even after Hiroshima ! 

MR. DEPUTY SPEAKER : He is 
speaking with reference to the last five years 
only. 

SHRI A. K. PANJA: Sir, if Japan's 
rate is 11 per cent, what is the period, Sir, 
and within what geographical area and with 
what population? However, I am not going 
into all that. The point here is that the 
percentage of the whole of the developing 
countries is to be taken. If you take the 
average of the entire developing countries. 
India bas still the highest growth rate of 
5.2 per cent during the .period mentioned. 

(Interruptions) 

I have placed. the facts here and r know 
this will aaitate the hone members of the 
opposition. And now, on tbe directive of 
our loader, ,wo have to give a shape to these 
proarammes 00 a ICieOtmo basis. Docs 

giving high-tech means only having some 
computers bere and thele? No, it is not 
so. The main point is taking science (lem 
laboratory to land. Our catch"ord is 'Jab 
to Jand\ i.e., Vvbate\'er is being done, .the 
expertise tbat is available, the research and 
development work tbat is 'going OD, all these 
must reach tbe corr.n:cn man who with his 
sweat and blood, is toiling for the de' elcr-
ment of India. Our \\hole purpOEe in the 
Plan a rightly directed by OUr leader. in tbis. 
B~ investing a small amcunt if improved 
pesticides and improved metbods of using 
tt e land, etc. can be l11jlde availatle to the 
farmers, we shaH certainly-spend . in those 
areas, by which the farmer himself will be 
abJe to examine as to what type of fertilizers 
would improve his soil. Let us see, for 
instance, what happens in soil examination 
now. The farmer shall have to take tbe 
soil sample to tbe BOO's office, at a paIti-
cular time. In the BOO's office, there may 
be so many people waiting and by the time 
his turn comes, the wet content is dried up 
and its val ue lost and the soi1 as it actuaJly 
exists in the field fails to be the eract sample 
which is being examined. The result of the 
whole process is bound to be a failure 
because the actual sample is not being 
examined and tbe farmers suffer. So, why 
should we not provide some sman gadgets 
which would work scientifical1y? Sanitary 
Inspectors, health inspectors visit vi1lages for 
inspecting tube-wells. etc. There are also 
other vjlJag~ fit Id workers, lady heal th 
visitors and so on. Taking the help of th ese 
people, we should provide these small 
gadgets to them to examine the Soil on 
their own and at correct place and time. In 
this way, reaching Science to our people does 
not mean that we are getting out of tbe entire 
philosopby of India. No, it is nC't. As you 
know, on 30th November, 1958 Panditji 
visited Calcutta and there he spoke in a 
Science Seminar. I quote the words of 
Panditji : 

"The aim of scientilic progress 
should be a marriage between 
ancient Indian thought based on a 
spiritual approach and modern 
scientific endeavour based on an 
experimentation in search of Truth't. 

This i$ the exact philosophy uttered in ~ 958 
by JawabarJai Nohru, wbidl is .beina carrieci 
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out in our Plan Document in 1985. In this 
Plan Document, we are starting with the 
vision and philosophy of Gandhiji. 

Some raised apprehensions what will 
happen to the handloom and khadi sectors? 
What would happen about the self-reliance? 
What is the idea of the Swadeshi? The 
entire plan document is this that we are 
starting with the philosophy of Gandhiji, 
with the vision of Panditji, with the action 
oriented programming of lndiraji and the 
efficiency and speed of Our Leader, Shri 
Rajiv Gandhi. These are the four mannered 
approach by which we are proceeding. 

13.00 brs. 

Sir, the comrades on tbe other side are 
shouting. But comrades, I will tell you that 
this is not a book. Comrades whoever 
touches tbis, touches a Man. This is the 
whole idea and the crux of this entire docu-
ment. Today, tbe 20th' December, 1985, 
I appeal to the hone Members to take back 
th~ir minds. Exactly on this day, Jast year, 
tbat is, 20tb Dec.!mber, 1984, what Were we 
doing? We Wl re going to the fields, 
meadows, to tbe village people, to tbe 
tribals, up in the mountains down by the 
river side for getting their '/otes. We did it 
exactly on this day. When a few days were 
Jeft for the last election to tbis House. Now, 
I will appeal to the hon. Members that with 
the same spirit, with that endeavour, with 
that spirit and zeal, with that speed and 
efficiency, let us now with this plan document 
go to that field level and meet the people 
wbo' are working there explaining to them 
the Seventh Plan document. 

MR. DEPUTY SPEAKER: One minute. 

SHRl GHULAM NABI AZAD : I want 
to make a request .. We have get one more 
BiU to pass. Therefore we will not break for 
lunch today. 

SHRI SAIFUDDIN CHOWDHARY 
(Katwa): You are giving us food actually. 

MR. DEPUTY SPEAKER.: For that 
JOU have to 10 to the 6014. 

SHRI A. K. PANJA: I am giving you 
food for thought. Therefore, Sir, the vision 
and the thourhts which were given in tbe 
approach plan are 'food, work and producti. 
vity'. On that basis, if the plan is examined 
and the hon. Members are tbinking of their 
position exactly one year before, if tbe same 
zeal is put in, in expJaning this plan and if 
they remain alert, so that there may not be 
any departmental bungling. If the plan is 
examined and the hone Members keep in 
view of the positioD, what it was exact1y one 
year ago. they will have the same zeal put in, 
in explaining tbis plan. They III ay remain 
alert to ensure that no departmental bungling 
takes place. There are 7S crores of people 
strewn all over 413 districts in India in 5092 
blocks. We have to touch a population of 
7S crores in our States and Union Territories. 
Going there and taking these 413 dIstricts, 
we go down to 5092 blocks and touch these 
teeming millions of 7S crores and te)) them 
that this is not a book, if is your own Bible. 
This is the mandate which you have given, 
this is the mandate by which all of as have 
to work. Tbis is tbe book for wbich inspira-
tion has been given by you. I am sure, we 
are going not only to reach the target. but 
we shall exceed the target. We have seen 
that in some States~ although the programmes 
and plans are agreed, according to the 
GadgiJ formula but unfortunately, internal 
resources of the States were not taken 
care of. I do not want to name any State ; 
but tbe shortfall in some States goes upto 
Rs. 3S0-minus of the actual Plan outlay. In 
some States it is Rs. 1206-minus. In one 
Union territory it is Rs. 6-crores minus. 1 
am not blaming anybody. Unless the State 
machinery is geared up and resources 
mobilized, as is done by Tamil Nadu, Kerala 
or Kamataka, what will happen? I am not 
going by any kind of politics whatsoever. 
There bas been a failure in some States to 
augment internal resources though speci-
fically promised. 

One of my friends from West Bengal 
raised the matter. There is a total failure 
of Rs. 1206 crores in West Bengal in internal 
resource mobilization ...•••••• 

SHal SAIFUDDIN CHOWDHARY: 
Even for the 7th Plan, the additional resource 
mobilization will be more by the Statcs, aad 
1 ... b, tho CeDtrt, 
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SHRI A.K. PANJA : I am not on that. 
I am talking about the 6th Plan. 

SHRI SAIFUDDIN CHOWDHARY : 
Even on that, I say tbat what they could use 
for fesources, has been taken over by the 
Centre. They are helpless. They do not 
have any resources, What do we do about 
it ? 

SHRI A. K. PANJA : As far as 
resource mobilization for West Bengal is 
concerned, it is improving now only. I am 
not saying that it is not. I am saying : 
·Please look into it without any politics.' 
Who is to be blamed? Rs. 3500 crores 
were the total State Plan outlay. At the end 
of the 6th Plan, we found minus performance 
by Rs. 1260 crores. Why? It is because 
the internal resource mobilization machinery 
could not be augmented. We find huge 
arrears of sales tax remalDlDg. KindlY 
look into it, without going into politics. In 
Bibar, there is Rs. 23S.23-minus; in 
Arunachal Pradesh, there is Rs. 6.15-minus. 
But there is 374-p"Jus in Tamil Nadu, and 
more than Rs. 44~ -plus performance in 
Karnataka. 1 am not bringing politics at alL 
What I am saying is that we are on the 
launching pad. The annual Plan discussions 
are going on. After tbe Hou~e adjourns 
today, hone Members will get time. This is 
the time which is suitable for visting any 
part of India. Anywhere in India, to any 
place one can go, except those probaly 1 or 
2 regions in Ladakh. Anywhere in India 
we can go. That is my appeal! Let the 
bon. Members disperse today; end let them 
when they come to attend the Budget session. 
come with the figures and tell me: 'This is 
the place where there is lacuna within my 
own constituency. Please Jook into this". 
Tbis is the Plan. This much amount has been 
given. The performance the year before was 
100%. Why this small amount? This should 
be increased": In the next year's plan, we 
can work on tbose informations. 

It is a question of dialogue. It is a 
question of under-standing each other. 
This Plan is tbe result of a national 
consensus • and it has the blessings of tbe 
entire 75 c;ores of our people. With tbis-
object in view. unles._ we go and raise the 
coftsciou. level of tbe people, it will not help. 

By injecting money, we can deal with tbe 
poverty level. But it is not that the poverty 
lev~l is being raised because of something 
falhng from the heavens, or because their 
fate has become good. No; that fatalistic 
theory bas to go. We have to t-e optimistic 

and tell them the man in the omnibus, tbe man 
moving lawn-you are the common man-it is 
your rjgltt to demand things and to say that 
these things are due because of the sweat and 
toil. Then their conscious level will immediately 
change. It will, in my humble submission, 
depend on all the hone Members who have 
been elected by the people. The people are 
waiting to see our performance. It will be 
easy to criticize and get the clapping. It 
will be easy to say something by which 
certain flashes of public imagination can be 
roused. But it is a hard take to do 
Constluctive work for the people. We 
should take up this hard task and toil for 
food, work and productivity, with speed and 
efficiency. I would call upon the hone 
Members to disperse after the House 
adjourns today, go back to their constituencies 
with tbe same speed and dficiency as we 
went to them last year and asked them to 
give their votes, Let us all go there and tell 
them that they have performed their duty, 
Jet us all now perform our duty. We have 
to go and teU them: 

Srinentu Bisye Amrila30ya Putra 
Aj~-dhoma,,; dibyeni Tasthu 
Vedyametang purusom 
Mohantam, Adilya varna 
Tamala Parastat 

Oh immortal Sun-hear and listen that 
the Sun is going to rise and the darkness 
will be removed and that Sun wiU rise in 
India under the leadership of Shri Rajiv 
Gandhi. 

DR. V. VENKATESH (Kolar): What 
about.the steel plant for Kamataia ? 

MR. DEPUTY· SPEAKER : That is all 
right. Now we take up Item No. 34. 

DR. V. VENKATESH: There are lot 
of disparities. 
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SHRI A. K. PANJA: I tell tbe hone 
Member. that wb~n you are elected 
from your constituency and from 
your State; and wben you have become 
elected, you are a Member of Parliament. 

DR. V. VENKATESH: Why this 
disparity? Wbat about the steel plant for 
Kamataka? 

MR. DEPUTY· SPEAKER : It is all 
right now. We are taking up Bonded 
Labour Bm. 

AN HON. MEMBER : You mean to 
say tbat they are all bonded labour? 

MR. DEPUTY-SPEAKER: No. We 
are abolishing the system of Bonded Labour. 

DR. V. VENKATESH: What about 
the steel plant to Karnataka? The hone 
Minister has not said anything about it. 

MR. DEPUTY -SPEAKER : He appre-
ciated that Karnataka Government is doing 
very well. 

Now we rescme discussion on Bonded 
Labour System (Amendment) Bill. 

13.13 brs. 

BONDED LABOUR SYSTEM 
(ABOLITI,ON) AMENDMENT BILL 

[&,li!h] 

MR. DEPUTY .. SPEAKER : We now 
resume discussion on the Bonded Labour 
System (Abolition) Ame~dment Bill. Dr. 
Venkatesb. 

DR. V. VENKATBSH (Kolar) : This 
Bill seeks to add an explanation under section 
2, in Clause (I), of the Bonded Labour 
S,1tem (Abolition) Act. 1976 to the effect 
tbat loch contract labourers and inter-State 
lDipant worken who fulfilled the conditions 
of the bonded labour system, namely, debtor-
creditor relationship, loss of freedom of 
movement and less wages, etc. come under 
"boDded Jabbur .,stem". 

Here, aft~r thirty-eight years of 
Independence, we have reached a stage whe~ 
we require a law. not mereJya law which 
was passed as back as nine years ago. This 
sbows how lethargic bas been the adminis-
trative machinery as far as emancipation. of 
the bonded labour is concerned. It is really 
a failure of the Congress Government in the 
past. 

Bonded labour is an institution which is 
a by-product of a major institution, the 
major institution being the institution which 
is called a feudal system. If you want to 
redeem the labour and bring an end to the 
bonded labour system in this country, then 
the main thing should be not only to 
eradicate the system of bonded labour to 
redeem the people under the bondage, but to 
try to cut the basic roots of feudal system 
that is still prevailing. Otherwise the 
Government cannot eradicate effectively this 
evil system, the bonded labour. 

Tbe feudal system is an institution, is a 
socia-economic institution, which has breaded 
tbe evils which are prevailing today in Jndia.· 
The feudal system is a system of land-
ownership. Almost 80 per cent of the total 
cultivable land in the country is in the hands 
of a few people in this country, Again, out 
of that more than 50 per ceot of the total 
and is still in the hands of 20 per cent of 
the people of the country. 

And it is the so people who are actually 
controlling. managing and manipulating the 
system of bonded labour today. 

If you want to eradicate the system of 
bonded labour. at the end of this century, 
you should bring to an end this feudal 
system. Today this system is very bad. It 
is a totalitarian system which is against 
democracy itself. 

Today, the landlord is the main culprit, 
the landlordism is "entity of tbe institution 
of bonded labour in India. which is deciding 
the rate of the majority of the people, of 
this country. The majority of the people 
will bo remaining in absolute and total 
permanent d.titudon and permanent' bondale 
created by this fcudal .y.fem. 


